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MODERNISATION OF MILITARY EQUIPMENTS 

628. DR. SUJAY RADHAKRISHNA VIKHE PATIL: 

        SHRI RANJEETSINGH HINDURAO NAIK NIMBALKAR: 

        SHRI DHAIRYASHEEL SAMBHAJIRAO MANE: 

        DR. SHRIKANT EKNATH SHINDE: 

        SHRI HEMANT SRIRAM PATIL: 

Will the Minister of DEFENCE j{kk ea=h  

be pleased to state: 

 (a) the details of the percentage of military equipments in terms of old, current and 

high-tech category respectively; 

(b) whether allocation made in the defence budget is sufficient to modernise military 

equipments and if so, the details thereof; 

(c) whether ‘Make in India’ programme is being used to modernise military 

equipments; and 

(d) if so, the details and the current status of all defence projects taken up under ‘Make 

in India’ initiative during the last three years? 

 

 

A    N    S    W    E    R 
 

MINISTER OF STATE     (SHRI SHRIPAD NAIK) 

IN THE MINISTRY OF DEFENCE    

रक्षा राज्य मंत्री     (श्री श्रीपाद नाईक)    

(a) & (b):  The authorisation and holding of military equipments is as per operational 

requirement of the Armed Forces.  Modernisation of the Armed Forces is a continuous 

process   undertaken to   keep the   Forces in a state   of readiness to meet operational 

and  
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security challenges.  The modernisation projects are progressed as per approval of 

Services Capital Acquisition Plans and Annual Acquisition Plans in terms of extant 

Defence Procurement Procedure (DPP). Based on the allocation of funds under 

Budget Estimates/Supplementary/Revised Estimates, sufficient funds are made 

available to meet the critical requirements of Services including Army.  The allocated 

funds are optimally and fully utilised towards operational activities. 

(c) & (d):  DPP-2016 focuses on streamlining and simplifying defence procurement 

procedure to give boost to ‘Make in India’ initiative of the Government, by promoting 

indigenous design, development and manufacturing of defence equipment, platforms, 

systems and sub-systems. A new Make-II procedure has been introduced in the 

Defence Procurement Procedure which allows Indian industry to conduct R&D, 

innovate and submit suo moto proposals for supply of defence equipment.  This 

provides a new avenue for participation of Indian industry including MSMEs and Start 

ups.  In addition, the Government has also promulgated a policy on Strategic 

Partnership in the Defence Sector to encourage participation of the private sector in 

manufacture of major defence platforms and equipment. 
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